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(@ whether it is a fact that Government is still importing well over 60 per

cent of its military needs;
(b) if so, the details thereof;

(¢) whether it is also a fact that Government is considering to build a
strong domestic defence industrial base to reduce import dependence of military

needs; and
(d) if so, the details thercof?

THE MINISTER OF DEFENCE (SHRI A K. ANTONY): (a) and (b) Sir,
Government constantly reviews the security scenario and accordingly decides to
induct appropriate defence equipment platforms. This is a continuous process
undertaken through procurement from various indigenous as well as foreign vendors
to keep the armed forces in a state of readiness. Procurement from indigenous
vendors accounts for about 65-70% of expenditure on capital acquisition.
Indigenous vendors in turn source some of the equipment from abroad.
Dependence on import in respect of high technology and complex weapons systems

and platforms continues to be high.

(c) and (d) There has been a thrust on indigenous manufacture of defence
equipment through the collaborative efforts of Defence Research and Development
Organisation, Defence Public Sector Undertakings, Ordnance Factory Board and the
Indian Private Sector. The Defence Industry was opened up for Indian Private
Sector participation in May, 2001, with FDI upto 26% subject to licensing. With a
view to achieve greater self-reliance in defence production, Government has
announced a Defence Production policy in January, 2011. Besides, the Government
has included a categorization ‘Buy and Make (Indian)’ in the Defence Procurement

Procedure in November, 2009 to encourage indigenous production.
Transfer of State roads to BRO in Assam

2673. SHRI BIRENDRA PRASAD BAISHYA: Will the Minister of DEFENCE be

pleased to state:

(@ whether the taking over process of the state road namely Old
Missamari-Rangapara-Ballipara by Border Roads Organisation (BRO) from the PWD

Assam has been completed;

(b) if so, the details thereof;
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(¢c) if not, the reasons for delaying the process and time by when this will
be finalized; and

(d) the details of the plan proposal, total outlay and allocation made for
construction of this road with widening and shoulder pavement work as well as

target set for completion?

THE MINISTER OF DEFENCE (SHRI AK. ANTONY): (a) to (¢) No, Sir. The
road Missamari-Rangapara-Ballipara has a length of 23 km., out of which 5 km. of
length from; km. 18.00 to km. 23 has been taken over by Border Roads
Organization (BRO). The balance 18.00 km. road stretch has not been taken over

due to the following reasons:

(i) Mismatch in length of road: As per record the length of road is shown

as 23 kms whereas it was found to be 21 kms in physical measurement.

(i) Requirement of resources for upkeep/maintenance of road is very high. It
would entail diversion of bulk of resources deployed on strategic roads

and would affect heir timely completion.

@) All BRO units in the vicinity are presently committed and will be
available only in March, 2013.

(d) Road is planned under Long Term Perspective Plan-II (LTPP-II)
programme with probable data of completion (PDC) 2017. Total outlay and
allocation for widening of this road with shoulder pavement has not been finalized

so far.
Test failure of Cruise Missle Brahmos
2674. SHRI ANIL DESAI: Will the Minister of DEFENCE be pleased to state:

(@) whether supersonic Cruise Missile Brahmos failed to provide desired

results during an experimental launch from a defence base off the Odisha coast;
(b) if so, the reasons therefor; and
(¢) what effective steps Government is taking to make it a success?

THE MINISTER OF DEFENCE (SHRI A K. ANTONY): (a) and (b) Recently,
on 29th July, 2012, a developmental flight test was carried out from Integrated Test

Range (ITR), Chandipur with 25 new components and subsystems produced in



